In the Nation

1 Company Law Tribunal, Jaipur

Item No. 5

IA No. 322/JPR/2019
IA No. 236/JPR/2019
1A No. 215/JPR/2019
1A No. 185/JPR/2019
IA No. 72/JPR/2019

IB No. 601(ND)2018

TA No.69/2018

UNDER SECTION 9 OF IBC, 2016

In the matter of:
M/s Packwell (India) Pvt. I
VS.

Emgee Cables and Commyu

Coram: DR. POONDLA 13
SH. RAGHU NAY,|

For Petitioner (s)
For Respondent(s)

IA No. 322/JPR/2019

This is an 1A filed by t

69/2018 seeking replacemen

with Sh. Satyendra Prasad K

N0002/2016-17/10002 as 4

appearing for the former RP

Ltd. ceeeeeeeeeApplicant/Petitioners

nication Ltd. Respondent

Order delivered on 25.09.2019

HASKARA MOHAN, JUDICIAL MEMBER
YAR, TECHNICAL MEMBER

Anubha Singh, Adv.
Aishwarya, Adv.
Samay Maheshwari, Adv.
Saumil Sharma, proxy counsel for
Amol Vyas, Adv.
ORDER

he former RP in CP No. IB- 601(ND)/2018, TA No.
L of Mr. Suresh Chand Garg, the present Liquidator
horania having Registration No. IBBI/IPA-002/1P-

Liquidator. It is pleaded by the learned counsel

Shakti

that earlier this Tribunal ordered liquidation in A

R

—



No. 117/JPR/2019 on 18.0

9.2019 and named Mr. Suresh Chand Garg as the

Liquidator. However, she qubmits that earlier vide Diary No. 989/2019, it was put

forth before this Tribunal t

Registration No. IBBI/IPA

he name of Sh. Satyendra Prasad Khorania having

\-002/IP-N0002/2016-17/10002 as the Liquidator

|
which was approved by t}ﬁt CoC. In the circumstances stated in this 1A, this

Tribunal hereby replaces Mi
Sh. Satyendra Prasad Khg

N0002/2016-17/10002 to a¢

Accordingly, this IA i

. Suresh Chand Garg as the Liquidator and appoints
rania having Registration No. IBBI/IPA-002/IP-

L as the Liquidator.

s allowed.
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